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PUBLIC ANNOUNCEMENT
{Regulation 12 of the Insoivency and Bankruptcy Board of India

(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
'ARKCOM TELECOMMUNICATIONS PRIVATE LIMITED

] 7541101, AT NO 1101, mnﬁa m&:
' a’mm SECTOR R-11 AMANORA PARK TOWN
F'e,.m 41192& *ﬁ s
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me o 29th August 2024 (Order copy received on 1st Seg

led | hl'é:) .ﬁ.z,jt}mz{ O upciate thesr ciaims
2024 10 thes Bquidator at the address mentioned against item No. 10,

I The financial creditors shall submit their ciaims with Proot by ¢leclronmc Means only, AL othey

- creditors may submitthe claims with the am it pOrson, by post of by electronic means,
Submisson of false or musieading prood of claims shall attract penaities.

in case a stakeholder does not submit its Clams dunng the higquidaton mmem lhﬁ! Qh‘:ﬁmﬁ '

§ subrmitted by such a stakeholder duning 1he COrporale Insoivendcy resoiution process un
| the Insolvency and Bankruptcy Board of india {insolvency Resolution Process for memw
Persons) Regulations, 2016, shall be deemed 1o be submitted under section 38
Name and Signature of liquicator

PRAMOD KUMAR DOKANIA |
(1BBI Registration No (BBI/1PA.001 1P PO1994,2020- 2021/13062)
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